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Action Taken Report on behalf of Uttarakhand Pollution
Control Board

In matter of
Original Application no. 1144 of 2024

Mohan Singh Bagdri
V.
State of Uttarakhand and Ors.

I. That the above-mentioned matter was listed for hearing on 08.07.2025

wherein this Tlon’ble Tribunal was pleased to issue the following

dircctions:

5. UKPCB is directed to file within three weeks an action taken plan
regarding wutilization of the Environmental compensation which is

deposited with it for remediation of the environmental damage caused.

......

2. That in compliance to the aforementioned order, instant action taken

report is being filed.

3. It is humbly submitted that the Member Sccretary, Uttarakhand
Pollution Control Board vide lctter dated 22.07.2025 informed the
Regional Officer, Dehradun that the environmental compensation of
Rs. 2.15,221/- has been imposed on PMGSY and Rs. 6,06,322/- on
M/s Bridge and Roof Company l.id for environmental damages

.aused by them due to the disposal of debris during the construction
Cduil »
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of u bridge and the Semalta-Kafna-Dungra motor road. Vide the said
lcll.cr, the Regional Officer, Dehradun was directed to submit the
"“Ctlon Plan w.r.t. the restoration of site after coordinating with the
Sub-Divisional Magistrate, Rudraprayag and the Divisional Forest
Officer, Rudraprayag. In this conneetion, a copy of the letter dated

22 07.20°75 i 3 -
22.07.2025 is being filed and marked as Annexure no. 1.

4. That consequently, the Regional Officer, Dehradun vide letter dated
25.07.2025 requested the Divisional Forest Officer, Rudraprayag and
Sub- Divisional Magistrate, Rudraprayag to provide the action plan
for restoration of environmental damage at the site in question to the
office by 02.08.2025, so that the information related to the action plan
can be made availuble to the Board Headquarters in time. In this
connection, a copy of the letter dated 25.07.2025 is being filed and

marked as Annexure no. 2.
5. That further, the Regional Officer, Dehradun vide letter dated

02.08.2025 informed the Member Secretary, UKPCB that an action
plan for the restoration of environmental damage caused at the site in
question has been submitted by the office of the Divisional Forest

Conservator, Rudraprayag. The submitted action plan outlines the

remedial measures undertaken in the affected area, including the

construction ol contour trenches and drainage systems, as well as the

plantation of grass species 10 stabilize the soil. In this connection, a

copy of the letter dated 02.08.2025 along with the action taken plan

are collectively being marked and filed as Annexure. 03.
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6. That it is pertinent to mention that the Uttarakhand Pollution Control

Board (UKPCB) is committed to ensure the compliance of the
dircctions given by this Hon’ble Tribunal.
7. The above report is being presented for the consideration of | [on’ble

NGT.

Dr. Parag Madhukar Dhakate
Member Sccretary, UKPCB

Dated: 2™ August, 2025
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